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OFFICE OF THE PRINCIPAL DISTRICT 8t SESSIONS JUDGE : HEADQUARTERS

As per the approval/direction of the Ld. Principal District 8: Sessions Judge (I-IQs.), Delhi, the court
room of the underrnentioned Ld. Judicial Officers is hereby changed/allotted as mentioned below with
immediate efl’ect:-

TIS HAZARI COURTS : DELHI

ORDER

1 S.No. Name of the Ld. Judicial Designation From
Officer _g _ 7 ; Court Room No. To

Court Room No.
1. - ‘sh_ Ann Ami; Ld. District Judge 15, Ccntml New Court H 501

Extension Block
2. K W N ‘ll - I I W3h_ pankaj Am“, Ld. District Judge 16, Central New Court soz T"

Extension Block
'\3.} -5h_ Chander Mo]-‘an lid. District Judge 14 (LAC),

i _g a _ Central
\ New Court 503

Extension Block
4. 5h_ Naveen Gupta ‘ Ld. District Judge-O9, West

‘* _._‘. __i._.._. . flu C ._..
5_ ‘ .5h_ vinod Kumar Meal-la Ld. District Judge 10, West

New Court 504
Extension Block

New co{t§{m 505
Extension Block

6. M5_ gushed Bala Dag“ Ld. District Judge-08, West New Court

Ms. Gotna Dabas Gupta7. l id. District Judge-06, West 102
Main Court Building

506
Extension Bloclt

508
Fnttcnsion Block

a.l Ms. Shivali Sharma Ld. District Judge-06, Central 33
Main Court Building

509
Extension Block

9.
L __

Sh. Neeraj Sharma ta. District Judge-04, Central 264
Main Court Building

I 510
Ettension Block

10.
l

Sh. An/ind Bonsai Ld. District Judge-O5, West 137
Main Court Building

103
Fottension Block

11
i

Sh. Sandeep Kr. Shanna us. District Judge-O2. Central 31 ,
Main Court Building

104 W
Extension Block

;12N

151*
Ms. Shagun Shanna

Sh. Jiten Mehra

Ld. Disnict Judge-12. Central

Ld. District Judge-10. Central

156
Main Court Building

_‘ 345
Main Court Building

105
Extension Block

106
Extension Block

14i
l

Sh. Rakesh Kr. Shamta Ld. District Judge-08, Central I 152
i Main Cotut Building

107
Extension Block

‘1s' Sh. Naveen Kr. Kashyap Ld. Judge, Family Court-02,
Cenu'al

I New Court 102
Main Court BuildingH i‘ 16 i

l
Ms. Shruti Chaudhary.

Ms. Bharti Beniwal

Ld. .ISCC-cum-ASCJ-cum
Guardian Judge-02, west

New Court I 137
Main Court Building

|.a.J1ht=c-i2.cent-mi T I 1 New Court I 264
Main Court Building

118’ Ms. Himanshi Tyagi Ld. JMFC-13. Central New Court

19 7‘
1' ,

Ms. Bharti Carg Id. JMFC-1 1. West New Court

33
Main Court Building

3]
Main Court Building

20 Sh. Dev Saroha ixl. Civil Judge-04, West New Court 156
Main Court Building’

I21 Ms. Vijayshrce Rathore U21. JMFC-10, West l New Court

722 Ms. Sheetal Rani Ld. JMFC-O9, West W New Court

345
iiviain Court Building

152
l V Main Court Building

Further, the Ahlrnads of all 07 Digital NI Courts of Central and West District are directed to shift their
judicial record from Extension Block to Room No.182, Main Court Building, Tis Hazari Courts with immediate

ii
[BH 

Administrative Civil Ju ge (Central) 5,
Tis Hazari Courts, Delhi

effect.



2-3'45,
"""'z/

I“ I No............. Datiiad ..

Copy forwarded for information 8t necessary action to:-

1-. The PS to Ld. Principal District & Sessions Judge (I-lQs.), Delhi.
2. The PS to Ld. Principal District & Sessions Judge (West), Delhi.

'/3./The Ld. Officer Incharge, Admn. W], Accounts, Pool Cars, General Branch, Copying Agency,
Computer Branch, Record Rooms, ‘A te Committee English/Hindi 8: Library, THC, Delhi.

. The concerned Ld. Presiding Officers.

. The Ld. Chief Metropolitan Magistrate (Central/West}, Delhi.

. The Ld. Admn. Civil Judge (West District), THC, Delhi.
The Reader-cum-Ahlmads/Ahlmads of Digital NI Courts, Central 8: West District for compliance
immediately.

8. The l-Iony. Secretary, Delhi Bar Association, Tis l-iazarl Court Complex, Delhi.
9. The A.O. (Judl.)/lncharge, Judicial Branch, Administration Branch (I, ii, III), General Branch, Accounts

Branch, R 8: I Branch, Care Taking Branch, Computer Branch, Filing Section 81 Facilitation Centre,
' THC, Delhi.
10. The Incharge, Facilitation Centre, Tis I-iazari Courts, PHC, Saket, KKD, Rohini & Dwarka Court

Complexes, Delhi.
11. Telephone Operator, THC, Delhi.
12. Notice Boards, THC, Delhi (Through R 8; I Branch]. 1/;

,4d . . vi] £2 aiA mimsttativ ge e tr 1
Tis Hazart Courts, Delhi

_\lo\tn.:s


